DELHI LEGISLATIVE ASSEMBLY

                            REVISED LIST OF BUSINESS

            Friday 4th April 2008/ 15 Chaitra 1930(Saka)






2.00 P.M


	1.
 
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.


	2.
	Special Mention (Rule 280):   Following   Members to raise matters under Rule 280:

1.   Shri Mange Ram Garg

2. Shri Moti Lal Sodhi

3. Shri Karan Singh Tanwar

4. Dr. Jagdish Mukhi

5. Shri Veer Singh Dhingan

6. Shri Bheeshm Sharma

7. Shri Kulwant Rana

8. Shri  Mohan Singh Bisht

9. Shri O.P.Babber

        10.Shri Surinder Pal Singh



	3.
	Private Members Resolutions :

1. Shri O.P.Babber to move the following resolution:

“That this House resolves that keeping in view the rise in price of building material and cost of labour, MLA fund be increased from the two crores to four crores.”

  2.Shri Tarvinder Singh Marwah to move the 

following resolution:

“That this House resolves that for reducing pollution in Delhi, plastic bags be completely prohibited and use of crackers in various functions be completely banned and the prevailing law in this regard be imposed strictly.”



	
	


Delhi                                                       Siddharath Rao

4th April 2008
                                              Secretary
